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(c) If so, the future plan for maoalement 
and munufacture in the factories; and 

(d) the production targets in terms of 
Yalue aDd volume for these factories in 
aeneral and Telecommunication Factory, 
Jabalpur in particular during Seventh Five 
Year Plao? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
Yes, Sir. 

(b) No, Sir. 

(c) Does Dot arise. 

(d) The production In Telecommuni-
cation Factories dUling Seventh Five Year 
Plan is estimated as Rs. 2"" 0 crores. During 
the aame period, the production in Tele-
commuoication Factory Jabalpur is estima-
ted as Rs. 100 crores. 

Medel'Disatioll of Telecommuaicalion 
Factory, Jabalpur 

4496. SHRI AJA Y MUSHRAN : Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

<a) whether there is any plan under con-
sideration for retooliog and retrainlog 3000 
workers of Telecommunication Factory, 
Jabalpur to ensure continuance of manufac-
ture of traditional and noo - traditional 
telecommunication items at an effective 
cost; 

(b) if so, the details of modernising plan 
for this factory: and 

(c) jf Dot, the reasons thereof? 

THB MINISTER OF STATE IN THE 
MINlSTR~ OF COMMUNICATIONS 
(SHRI SONTOH MOHAN DEV): (a) 
There is a plan to retrain most of tbe preseDt 
workers. 

(H) Modern Galvanising plant and Tube 
makios plant are beinl set up a t a cost of 
approximately Rs. 5.05 crores and Rs. 7.24 
croases reJI)CCtivel), at Richai. Ja_lpor. 

(~) Does not arise. 

SIDO sponsored del~qOD of _all 
lodustrlalists to study lateet lock 

teeimology In forel ... eouatries 

4497. SHRI HARISH RAWAT: WJlI 
the Minister of INDUSTRY be pleased to 
state: 

(a) whether the SIDO had rt'cently 
sponsored a team/delegation abroad of small 
industrialists to study the latest techno), BY 
adopted in tbe lock industry in advanced 
couDtries like FRO, USA, UK. etc; 

(b) the composition of the delegation 
and their findiogs; and 

(c) the action proposed to be taken 
thereon 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINtSTR Y OF 
INDUSTRY (SHRI M.ARUNACHALAM): 
(a) to (c). 8100 has sponsored a team of 
small scale lock manufacturers to study the 
latest technology in advanced countries fDr 
increaSing exports. The team consisted of 
a seDlor Officer of MInistry of Industry and 
three leading small scale lock manufacturers. 
The report is being finalised and would be 
disseminated to the ~mall scale lock 
manufacturers. 

[Trans lation] 

MRTP and FERA Companies setting 
up industries in category 'A 9 

backward district. 

4498. SHRI HARISH RAWAT: Will 
the Minister of INDUSTRY be pleased to 
state the names of MRTP and FERA 
companies which have set up industrial units 
or have applied for setting up these units 
durinJ! the last one and a half years io 
category 'A' backward distncts 1 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM) : 
Under the provisions of tbe Industries 
(Development and Regulation) Act. 34 Jetters 
of intent aDd 7 industrial licences were 
sramed durin, tbe years 1985 and 1986 
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(upto September '86) to MRTP/FERA 
Companies for setting up of industries speci-
fically in CategOTY 'A' centrally dec1ared 
backward districts of tbe country. 

Detail., such as Dame and address of 
the undertaking location, item(s) of manu-

'facture and capacity etc. in respect of all 
Jetters of intent and industrial )icencrs issued 
are being published regularly by the Indian 
Investment Centre in tbeir 'Monthly News-
letter'. Copies of this publication are being 
sent to the Par1iament Library regularly. 

Power project in U. P. with Swedish 
colla borati OD 

4499. SHRI HARISH RAWAT : Will 
the Minister of ENERGY be pleased to 
state: 

(a) the names of power projects pro-
posed to be undertaken in Uttar Pradesh 
with Swedish co]Jaboration; and 

(b) the details of collaboration with 
Sweden? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): (a) and (b). In 
addition to ongoing proje~ts, it is proposed 
to procure Static Var Compensatorc; for the 
U. P. Po.,.er System under S",edlsh financial 
assistance. 

(Engbslrl 

ClOsure of rice mills of FCI in 
Orissa 

4S00. SHRIMATI JAYANTI PAT-
NAJK : WiJl the Minister of FOOD AND 
CIVIL SUPPLIES be rl("as~rl 10 stare: 

(a) whether some of the new and 
modem rice mills Food Corporation of India 
in Orissa are lying idle and closed down; 

(b) if so, the reasons thereof; and 

(c) the steps taken to run these mins ~o 
as to utilise the investment already made for 
productive purposes and provide employment 
to local people '1 

THE MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SRRI GHULAM NABI 
AZAD) : (8) Yes, Sir. 

(b) The mill! have remained idle for 
want of suitable paddy for Taw milling and 
persistent labour problems. 

(c) The Food Corporation of India bas 
decjd~d to dispose of tbe Mills because of 
their economic non-viabilitv. 

Cases peading iDYeitigatiOll wiab 
D. G. I. & R. 

4501. SHRI HAFIZ MOHO. SIDDIQ : 
SHRI KAMLA PRASAD 

SINGH: 

WiU the Minister of INDUSTR. Y be 
pI "ased to state : 

(a) how many cases are pending investi-
g.ltion with the Director General of investi-
gation and Registration, sincc wben and 
what is the break up thereof; 

(b) the steps proposed to be taken to 
cut down the delay in the inv~stjgation and 
to book the offenders expeditiously; 

(c) whether injunction orders can be 
issued only after investigation is conducted 
by the Director Genera1 of Investigation and 
R egistra tion: 

(d) if so, the reasons thereof, and 

(e) whether there is any prcposal to 
simplify the procedure regarding tbe peat 
of injunction orders ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTRY OF 
INDUSTRY (SHRI M. ARUNACHALAM): 
(a) and (b). As on 30.9.1986, 83 
investigation ordered by the MR TP Commis-
sion were pending with the Director General 
of Investigation and R.egistration. Out of 
these. 16 cases were pending for a period 
exceeding six months. An efforts are made 
to complete the investigations as expeditiouslr 
as possible. 




